
Govemment of Jammu and Kashmir

Departmentof L"-aiJ;ti""".il#ff liamentarvAffairs

Srinagar/Jammu

Subject:-Litigation Reforms and effective monitoring of Litigation in Union territory of
" J"r-.u 

"nd 
Kashmir_Appointment of officer ln charge (olc) LitiSation.

GOVERNMENT ORDER NO:-5637- JK (LD) of 2026

DATED:- 28- 04- 2026

Sanction is hereby accorded to the appointment,of Mr' Saleem Akbar' State

f* Oif,""r, State Tax Circle H. S'inug*,^* Offic9r ln--claree 
Litigation (OIC) in

"^" 
tri[a M/s Nephrocare Heaith Seriices Limited Vs Union Territory of Jammu

& Kashmir & ors. in w.P. (a) No' 646/2026 includin-g.Contempt Petition' rf any'

oendine before Hon'ble Suptti. Coutt on India/ Hon'ble High Court of J&K and

luaur*."lC.nt*t Administrative Tribunal or any other forum'

The terms and conditions of appointment-of the olc shall be govemed by the

pro"i.io.. "i 
Covernment Oraer No'tOZ:-IK (LD) of2021 dated24'03 '2021'

By order of Government of Jammu and Kashmir'

No:-LAW-OIC/4/2026

Copy to the:-

Y.
(Reyaz Ali ha

Deputy Legal Remembrancer

l.
2.

3.

4.

5

6

7

8

Leamed Advocate General, J&K'

FinancialCommissioner(AddirionalChiefsegetary)'FinanceDepartment
Principal Secretary to Hon'ble Lieutenant Govemor' Raj Bhawan'

.loint Secretary (J&K), Ministry of Home Affairs' Government of lndia'

Registrar General, High Court of J&K and Ladakh' Jammu/Srinagar'

e.1'*iput s."r"t"ry to Hon'ble chiefJustice, High Court of J&K and Ladakh'

9. Officer In Charge Litigation(Otc)'

10. Private Secretary to Chief Secretary for information ofChiefSecretary

. Director Litigation , Srinagar/ Jammu'

. Law Oflicer concemed

sd/-
(Achat Sethi)

Commissioner/Secretary to the Govemment
Dated:- 28- 04 - 2026

I l. Private Secretary to Commissioner Secretary Law'

t2. lncharge Websitc.

13. Govemment Order file.

14. Concemed file.


